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(c) The approved air fare between 
Aga^ala and Calcutta is Rs. 49 (re­
turn fare Rs. 93) and between Agar- 
tala and Gauhati, the nearest airport 
to Shillong, is Rs. 38 (return, fare 
Rs. 72).

Shri Biren Dutt: May I  know whe­
ther representations have been receiv­
ed that the air fare is heavy?

Shri Raj Bahadur: I am not aware
of any such representation having been 
received. But, I may inform the hon. 
Member that so far as railway fare is 
concerned, by an indirect route which 
is the only route available, the railway 
fare for first class is Rs. 101 and for 
second class it is Rs. 56/8. As com­
pared to these rates the rate of Rs. 49 
for air fare is quite reasonable.
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Scheduled  A ir  Services in  T ripura

*614. Shri Biren Dutt: Will the
Minister of Communications be pleased 
to state:

(a) whether there is any Scheduled 
Air Service from one air port to 
another inside Tripura; and

(b) if not, whether Government pro­
pose to introduce Scheduled Air Ser­
vice there?

The Deputy Minister, of Communica­
tions (Shri Raj Bahadur): (a) No, Sir.

(b) There is no such proposal at 
present. '

F oodgrains  for  T r ipu r a

*615. Shri Biren Dutt: Will the Minis­
ter of Food and Agriculture be pleased 
to state:

(a) whether it is a fact that there is 
influx of about one lakh of displaced 
persons in Tripura since the introduc­
tion of the passport system;

(b) whether it is a fact that the 
Government of Tripura imported only 
one thousand tons of foodgrains from 
the Centre during the year 1952; and

(c) whether Government of Tripura 
propose to import foodgrains during 
the current year also?

The Minister of Food and Agricol' 
ture (Shri Kidwai): (a) The influx'
was just before the introduction of the 
passport system.

(b) Yes.
(c) No, Sir.

Mr. Deputy-Speaker: As there is still 
time, as a special case I shall allow an 
op^KDrtunity to hon. Members who 
were absent when I called them a 
second time.

Shri Nambiar: Then I would put my
question No. 597.

G rievances of R a il w a y .m en

♦597. Shri Nambiar: WiU the Minis­
ter of Railways be pleased to state:

(a) what action has been taken on 
the representation made to the Minis­
ter on the grievances of the Raihvay- 
men on the 4th August, 1952 consisting 
of 26 items; and

(b) whether any of the items re­
ferred to therein has been disposed of 
and the decision communicated to the 
Railwajmen?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). The matters raised in the 
representation had already received 
the consideration of Government and 
were further re-examined on receipt of 
the representation and action has been 
taken wherever necessary. No special 
intimation is sent to any staff in respect 
of such representations.

Shri Nambiar: May I know whether 
the person making a representation will 
be informed of the action taken or not 
taken?

Shri Alagesan: I f  the hon. Member 
wants to have the details of the action 
taken, we will have to be informed of 
it first.

Shri Nambiar: Will a person making 
a representation get a reply or not 
about the action taken?

Shri Alagesan: I f  it is a member of 
the staff, no.

Shri Nambiar: If a Member of this
House has made a representation, will 
he get a reply about the action taken or 
not?

Shri Alagesan: That will depend upon 
each case.

C ongress Session  at H yderabad

♦601. Shri Tushar Chatterjea: (a) 
Will the Minister of Railways be 
pleased to state what were the special 
arrangements made by the Railway



«03 Written Answers 9 MARCH 1953 Written Answers 804

Department in connection with the 
58th Session of the All-India Congress?

(b) What was the total expenditure 
incurred by the department on these 
arrangements?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
To meet the abnormal rush of traflBc 
the arrangements made included the 
iollowing:—

12 Inward and 9 Outward Special 
Trains to and from Hyder­
abad and Kacheguda, from 
and to various parts of the 
country;

haulage of additional carriages by 
some daily trains;

issue of return tickets for all 
classes on payment of two sin­
gle journey fares per ticket; 

provision of temporary additional 
facilities at Hyderabad (BG) 
and Kacheguda (MG) such as 
waiting sheds with sanitair 
conveniences, bathing facili­
ties, food stalls, booking 
offices for booking of passen­
gers and their luggage; an?l 

provision of an Enquiry, Booking 
and Reservation office at 
Nanalnagar at the Congress 
Camp.

(b) Rs. 42,000 approximately for the 
temporary additional facilities provided 
at Hyderabad and Kacheguda stations 
and at Nanalnagar Congress Camp.

% ^  ^  ^  ?

Shri Alagesan: We have not been
able to collect the information.

Mr. Deputy-Speaker: I f  any other
hon. Memjaer wants to put his ques­
tion, he may do so.

The Question List is over.

W RITTEN ANSWERS TO 
QUESTIONS

^ A ’ C l a s s  V i s a s  i s s u e d  b y  I n d i a  a n d  
P a k i s t a n

*554. Shri A. C. Guha: Will the
Prime Minister be pleased to state:

(a) the number of ‘A ’ class visas 
issued by India and Pakistan respect­
ively up to the 31st December, 1952;

(b) whether it is a fact that Pakis­
tan has not been issuing *A’ class visas 
to Indian citizens; and

(c) whether it is a fact that small 
businessmen and cultivators on the 
Indian borders are not given proper 
facilities of harvesting their crop on 
the other side and of doing daily 
business?

The Depacy Minister of External 
Affairs (Shri Anil K. Chanda): (a) Till 
the 31st December, 1952, 2854 Category 
‘A ’ visas were issued by Indian Visa 
Issuing Authorities. The Government 
of India have no official statistics of 
the visas issued by Pakistan Visa 
Issuing Authorities, but they imder- 
stand that less than 100 Categoi^ ‘A ’ 
visas were issued to Indian nationals 
during the same period.

(b) and (c). The inadequate issue 
of Category ‘A ’ visas to Indian na­
tionals has caused considerable hard­
ship. But this seems to have been due 
more to the inadequacy gf Pakistan’s 
administrative arrangements than to a 
deliberate denial of facilities to any 
particular class of persons. This was 
brought to the notice of the Pakistan 
delegation to the recent Passports 
Conference, and the latter promised 
to remedy it. It has also been taken 
up with the Government of East 
Bengal by the Governments of West 
Bengal, Assam and Tripura.

E s t i m a t e  o f  B h a k r a - N a n g a l  P r o je c t

*555. Dr. Ram Subhag Singh: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is a fact that the 
estimate of expenditure on Bhakra- 
Nangal Project made in 1949 has been 
considerably exceeded at present;

(b) if so, by what amount the 
estimate has gone up; and

(c) what are the reasons therefor?

The Depnty Minister of Irrigation 
and Power (Shri Hathi): (a) Yes, Sir.

(b) Rs. 23 crores approximately.

(c) (1) Increase in cost of works on 
account of higher prices of construc­
tion materials, carriage and labour 
rates;

(2) Increase in the quantity of 
works to be done as a result of de­
tailed investigations, change in design 
and specifications and increase in me 
scope of the Project; and

(3) Increase in the cost of imported 
macl^ery and equipment due to 
devaluation o| the rupee.




